68 Written Answers to [RATYA SABHA] Unstarred Questions

SI. No.  Name of the Officer and Designation Status of Action
9. Shri D.S. Jayant, CM(Finance) Major penalty imposed.
10. Miss Valrie D’Silva, GM Major penalty imposed.
11. Shri Om Prakash, Ex-GM Major penalty imposed.
12. Shri Sarabjit Singh, Ex-GM (Finance) Major penalty imposed.
13. Shri Nan Jeyakumar, GM Major penalty imposed.

Project at Medak sanctioned under MITUS

168. SHRI DEVENDER GOUD T.: Will the Minister of COMMERCE AND
INDUSTRY be pleased to state:

{a) whether it is a fact that a project has been sanctioned in Medak district
of Telangana under Modified Industrial Infrastructure Upgradation Scheme (MITUS);

and
{(b) if so, the details thereof and status of the project?

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATIT NIRMALA SITHARAMAN): (a) Yes Sir.

(b) Aprojectat ‘Pashamylaram Industrial Area, Medak (Telangana)’ with a cost
of T 64.24 crore involving Central Grant of ¥ 23.56 crore under Modified Industrial
Infrastructure Upgradation Scheme (MITUS) has been approved on 5th March, 2015.
There 1s no further progress in the project.

Establishment of Dry Ports

169. DR. PRADEEP KUMAR BALMUCHU: Will the Minister of COMMERCE
AND INDUSTRY be pleased to state:

{a) whether Government has received any request for establishment of Dry
Ports by the State Governments; and

{b) 1if so, the State-wise details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATT NIRMALA SITHARAMAN): (a) and (b) Proposals for
setting up of Inland Container Depots (ICDs), which are considered as Dry Ports
and Container Freight Stations {CFSs) are received from the State Government
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